OFFICE OF THE DISTRICT & SESSESIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

No.2228P-22 37 /Mediation/Gaz/DJ West/2019 | Dated Delhithe 2.8 /s / ;=

Copy of the letter forwarded for information and necessary action to:-

ko

+ Ms. Shalinder Kaur, Judge In-charge, Delhi Mediation Centre, Tis Hazari
Courts, Delhi

2. The Judicial Officers concerned of West District, Tis Hazari Courts, Delhi.

. For uploading on centralized website through LAYERS,

4. Reader to Ld. District & Sessions Judge, West District, Tis Hazari Courts,

Delhi.

PS to the Ld. District & Sessions Judge, West District, Tis Hazari Courts,

Delhi.

Vs. For uploading on LAYERS.

L]

L

(Dr. Archana Sinha)
Link Officer In-Charge, Judicial Branch/
ADJ-02, West District, THC, Delhi



No_dlbd  (DHC/GazG-42018

From

The Ragistrar General, o é
High Sourt of Delhl,
Mew Delhi.

The Distriet & Sessions Jucge ~2%)

Tis "azar Courls,

Selni.
i

e

New Delhi, dated, the SX% January, 2019

Sub:  Treining Programma for Pre-institution Medlation and Settiement.

i

| am directed to refer to leller dated 15.01,2018 and s-maail dates 17 202013
of Ms, Shainder Kaur, Judge In-charge, Oeihi Mediation Centra, Tis =Hazar Cauna,
Celni. on tre above subject, and to say that on tha recommandavons of he Hon'bie
hediation Monitoring Committea to overses the functioning of Distdct Mediation
Cantrea in Delhi, Hon'tle the Chisf Justies nas been plsased io grant approval to the
currleulum, schedule ang names cf Jugicial Medators and Resource Persons (as per
Anngxyre-A' te Q%) to pariepste 0 s vining crogramme for pre-institution

ey Aoy

Yediztion ang Settlemeart
Yours faithiuly

‘@—wf k. s

{Bahindar Singh) |
Adminlatrative Officar (J)
for Reglstrar Ganarall e

Al

; : OFFICE OF THE DISTRICT & SESSIONS JUDGE[HQE]
E DELHI

- T13Y3Y

No.. ’?‘-.’:’:»..f. ..... /Mediation/Gaz./2019 Dated, Delhi tha.. " 53#[‘{ 72710 ;

Copy forwarded alongwith its enclosures for mformaf:mn and
Flff.Eﬁ"rEl]}' 'iCtIDI"I [ o 30

% Delhi/New Delhi,

The Principal Judge; Family Court(HQs), Dwarka,
Ms. Shalinder Kaur, Judge In-charge, Delhi Mediation Centre, Tis
Hazari Courts, Delhi,

All the Judicial Officers concerned, Central District, Tis Hazari

Court, Delhi.
The Website Committee, English/Hindi, Tis Hazari Court, Delhi.

The Reader to Ld. District & Sessions Judge (HQs), Tis Hazari

ILm.m: Delhi,
7. The P.8. to Ld. District & Sessions Judge(HQ), Tis Hazari Court,

. Drelhi.
g 8, For uploading on LAYERS,

aﬂ,f_u_h_af_a:g__

bl 8

o en

P Dated: 25.01.2019 {Anju Bajaj Chandna)
u Officer-in-Charge (Judl
] For District & Sessions Judge (HQs)

e Delhi -

st The Ld, District and Sessions Judges, all Court Complexes, fw )



ANNEXURE ‘A’

REVISED CURRICULUM FOR TRAINING ON PRE-INSTITUTION MEDIATION & SETTLEMENT

: & “Duration : 1 Day
29% January, 2019
Venue : Tis Hazari Courts
Group ‘A’

Co-ordinator : Ms. Shalinder Kaur, Judge Incharge, um_mtm&m&gnm:g.u.m_wgna:ﬂ. Delhi .
. Q.%Eggﬂuﬂ.@rm&mgﬂﬂﬁgﬁ.zq&g :

TIME SEEEIONS : : STUDYTOPICS Resourcé Persuns
10.00AMTO 10.15AM . INAUGURATION & WELCOME 3
T0ISANTO 1045AM | SESSION-T | Gversiew e S Sanjecy Jain

. ) The Commercial Courts, Act— 2015 Sh. Naveen Gupta
{f) The Comprehensive Standard Operating Procedure {SOP) for e .
ggﬁiﬁ:ﬂiﬂuﬂvﬂg
Meckiation In case of Commercial Matters ,
- (i) Effeciive Role of StitsLegal Services Authorityin canrying |
Ei&ﬂ?gﬂgngi
104580 TOTLI5AM SESSION - 1I"| Role and Risponsibiily of Rediator fa deal wilh Fre atiition ¥, Noena Gansal Krishaa
HAOPMTO35 PN | SESSION - i | Refining and Enhancing of Gommunisation & Negofstion SHIk o Dr. Sudhic Kamar Jain
;= msgﬂ.iﬁ_u&nnnuiﬂ&mfhmﬂ - ...ﬂ.m_n.-amqam.ﬁ
| 4,00 PMT0 5.00 Fid SESSICH-Y | To Revisit Concept of Impasse b Fandie PraJnstiuiion Comme ol Sh. Dhammesh Ehama
- Disputes .. Sh. Vinay Kumar Gupta
500PMTO530 PM SESSION -V | Importance of Ethics In Mediaion 5. Heena Bansal Kishna.

TeaBresk - ﬁ.amgsg.ahzﬁﬁﬁaaﬁamz
LunchBrezk: 1.15PM1to2.15 PM




Co-ordinator : Ms. Shalinder Kaur, Judge Incharge, Delhi Mediation Centre, Tis Hazari Courts, Delhi

Sh. Sanjeev Jain, Member Secretary, DSLSA, Patiala House Courts, New Delhi
TME SESSIONS _ STUDYTOPICS

ANNEXURE ‘A’
REVISED CURRICULUM FOR TRAINING ON PRE-INSTITUTION MEDIATION & SETTLEMENT
. “Duration: 1 Day
29% January, 2019
Venue : Tis Hazari Courts

Group ‘A’

Resourrcd Peérsons
1000AM TO 10.15AM INAUGURATION & WELCOME .
1015 AMTO 10.45 AN . Sh. Sanjeey Jaln
) The Commercial Courfs, Act— 215 Sh. Naveen Gupbs
{i) The Comprehensive Standard Operafing Procedure (SOP) for
Commercial Courts to strengthen mandatory Pre-Instiution .
Mediation In case of Commerdial Malters ;
- (i) Effeciive ?—miﬂﬂnnﬂﬁﬂgﬁg?giﬂ
ot modslities for Fre-nstitution Mediafion snd
104520 TO 115 AH ~1I"| Role and Réspen=ibaily of Hediator fo deal wilh Pre-irstiution Wz Neena BansalKeighna .
[ T1.30PMTO 345 PM Refining and Enhancing of Communication & Negoliztion Siilis o | Dr. Sadhir Fumar Jain
o - mediats Pre-instittion Commandai Dis ) s, Shafiridor Kaur . |
4.00 PM TO 500 Pt To Revielt Congapt of lmpassa to handle Pre-instiulion Commerclal 5i. Dharmesh Sharma
: y Sh. Vinzy Kumar Gupts
5.00PMTO 530 PM  SESSION-V | Imgortance of Ethics in Modigion 1= Mezna Bansal Keishna

_| :

Si. Dharmash Shama,

TeaBreak : 11.15A4 1o 11.30 AM & 3.45 PM to 4.00 FM
Lunch Breat: 1.15 PMio 2.15 PM
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CURRICULUM FOR TRAINING ON PRE-NSTITUTION MEDIATION & SETTLEMENT

ot il
. 7 Wil

Duration : 1Day
% Februaiy, 2019
Venue : Dwarka Courts

Co-ordinator : Ms. Shalinder Kaur, Judge Incharge, Delhi Mediation Centre, Tis Hazari Courts, Delhi

ANNEXURE ‘D

TeaBreak : 11.15AM to11.30 AM& 3.45 PM 10 £.00 PM

Lunch Break: 1.15 PMio 2.15 PM

Sh.§ Jaln, Member Secratary, DSLSA, Patiala House Courts, New Delhi —
TINIE BESSIONS STUDY TOFICS Resource Persons
’ 1000 AMTO 10.15AM INAUGURATION & WELCOME )
TTBNATO0AS A | SESSION -] | Overvien Sh. Sanjeev Jain
i i} TheCommuercial Courts, Act - 2015 ﬂ_...—mﬂ:uﬂ.-g
{ii} The Comprehensive Standand Oparsting Procedure {SOP} for- Ms. Mamta Tayal
Commencial Courts fo strengthen mandatory Fre-tnsfitufion .
: Mlediation In case of Commercial Matiers .
(i) Effective Role of State Legal Services Authodty In carrying
oit modalities for Pre-Insfitution Meciafonand -
© Beiflement 3
10ASAM TO1L15AM | SESSION -1l | Role and Reaponsibility of Mediator to desl with Proinsitation | s, Mamta Tayal
. Commerchal Disputes | Sh. Manmohan Sharma
30PN 10 345 PM SESSION -l | Refining and Eshancing of Communication & Negoliation Skills to- | Ms. Neena Bansal Krishna i
mediate Pre-instituffon Commerclal Disputes. Ms. Shalinder Kaur
4.00 PMTO5.00 P SESSIONV | To Revist Concepl of Impasse fo handie Pre-institution Commercial | Sh, Manmohan Sherma |
’ .| Disputes- : Ms. Mamta Tayal
500 PMTO5 30 PN SESSION— V | importance of Eliics In Mediation M. Mandta Tayal
Ms. Meena Krishna Bansal
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Annexuars 'F*

Eermission toe Joaichl Macingors
§Mc. |Namaof odieial Officer Dusignatiog Flpmmnmm |
! $h. Revicder Dudejs, Jodge Farally Coutt (Centaly | s Etnenet ot N
I?._ jj'S:h.'I‘m.-u:Ei-lilmn-n.uu ADL11 (Cenmal) “Tls Haenrl Couct i |
3 Me. Poonem Chasdhery AST-02 (Cexteal) Tle Hazad Court :
8 5hR.PE, Teft ADI08 (Coneal) T Hazard Covrt
5 sa.AnuM-ﬁm MWEC&&ME&H Tis Hazari Court
G, I, Eomverd Baweja ABTOS (Comral) Tis Huzarl Court i
7 Sh. Marinder Kumar” - | Speclal Tadgs, NDP5-2 (Cugtinly T Haael Court e
: ;,./’f Me. Nivedits Aafl Sharma ASLOL (West) Tis Hazari Court —i
] De. Aschans Stusa - | AST05 (Weet) Tia Hnzael Cous I
18- | 3h, Virender Kuaae Gayal AST04 (Wazg) Tis Hazarl Court {
|5k Maslsh Yeduvanshi ASLOH (Weat) Tl Hazarl Canare |
,__,u-: Ms, Hemsoi Mathotzs PO! MACT-02 (West) Tés Hazard Gourt !
3. | Sh. Rapiv Mahen PricipelJudg, aruly o (Nect-as) | Katkardonna Court 1
14 |Sh. LalitKamor ASI3 (orBast) Karkadporm Cout ]
15. |8k AX Sorpal Tudipe Femily Coust (Shabdara) Jnrkordoenze Couel
16, |8h Agueag Sain 48T, FTC-1 (Esat) Karbardacems Court
e
17: 1 Bh. Raghohie Siagh AS107 (Nomb-Basr) Rarkardooma Const ;
| LB, S Al Knmar Gaeg FOLC-XVT (South-Yvost) Dworkna Court |
19, |Sh. Ajay Goal &pmummnwsmw:ymmﬁ { Dvwearza Coort
1230 |Ms. Shail Jain PO IT-2 {SaisheWest) Duents Court
{21, |Ma Ra) Ranl Mitrs ADI-04 (S0t Wese) Dwarisa Coust
2, |Ms Backta Gupt “lrorem Dwatka Ceust
3, 5h. Rakesh Kumar-] POLO-X Drprwcn Conaet
24, | Mz Vinests Ooysl ADI04 (Sout) Saker Count
35, |Sh Rajeev Bansat PO-MACT (SouthoEast) | aket caunt
8. Ms. Meelam Slngh ; AS), Elestclety Court (South): Sakme Couet
2. |8 Ajay Kumr ke ASHO2 (Scstt) Skt Cone T
p
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REVISED LIST OF RESOURCE PERSONS
ANNEXURE '3’
&1, Mume of Judiclal Offlcer Present Posting Date of tralning
Na.
E Ms. Neana Bensal Krishna | Directar, Dalhl Judiclal 29,01.2019 = Tis Hazari
Atademy, Dwarka 7.02.2018 - Dwaks
17.02.2019 - Tis Hazari
2 5h. Dharmesh Sharma Principal Judge, Family 28.0%.2049 - Tis Hazarl
Courts, (Central), Tis Hazarl . | 4.02.2018 - Saket
i Dr. Suchlr Kumar Jaln Principal Judge, Family 25.01.2019 - TIs Hazar|
Courts, (Nerth West), Rohinl | 17.02.2019 - Tls Hazar]
Courts, Delhl :
4 ts: Shalinder Kaur Judge incharge, Delhi 29.01.2019 - Tis Hazari
; Medlation Cantre, Tls Hazarl | 31.01,2018 - Karkerdooma
.| (Rasource Person/ Courts, Defhl 4,02,2015 - Saket
Co-grdinalor of the 7.02.2018 = Dwarka
Tralning Programmi) : i 17.02,2019 - Tis Hazarl
3 ih. WK Bensal ASJ-03 (Worth) Rohini 31.01,2018 = Karkerdoome
i Courts, Delh]
| & Sh. Sunll Kumnar Aggurwal | Judge Incharge, Dalhi 25,01.2015 = TIg Hazeri
i Medlation Centre, Patlala 31,01,2019 - Karkergdoome
House Courts, New Delhi 4,02.2018 - Saket
7 M5, Nisha Saxenin Judge Incharge, Dalhi 29.04.2018 — TIs Hazar
Mediation Centre, 31012019 ~ Kerkardoome
Karksrdooms Courts, Defh! | 17.02,2019 = Tis Hazari
8 5h, Harish Dudanl | 5pl. Judge, [P.C. Act.) (CBI), | 3101.2019 = Karkardooma
T Dwarka Courts, New Delhi ;
L Eh. Marmahan Sharma hudge Incharge, Delhl . | 28.01.2018 —Tis Hazeri
' : | Medlation Centre, Rohin! | 7.02.2019 — Dwarka
L Courts, Delhl 17,02.2019 = Tis Hazarl
14 s, Aditl Chaughary Reglstrar (Vigilgnog) | Session =V
High Court of Selhl, New | [ 5.00#M 12 530 2M)
Delhi. . . | §n 42,2015 8 Saket
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